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FT.3M. 1433(37).— FralT LR A, TAET TATHART ATATH, 1956 (1956 1 48) (Frer =aH =8
TETA I<h ATSTHAAT Fgl TAT ) 0 7T 3F il ST (1) o 7l ST 6T T2 AT TLH 5 G2 Tieagd
ST TSI AT ohT ATER=AT HeAT F1.31. 4727 q@ 17/10/2025, ST AT & 579, SAETLT0T, T
I, gue 3, ITEE (i) T THRTIT T T ofF, FRT HRTY T & e el § Afhes g & .47, 20.75
o fo6.97.29.125 T o LA TSTHRT & (FHTT (ATSTHRA / AL A [/ g AT T a4, A7), AL, Taee
S T=TA o 1w 39 ATIG=AT ¥ IUTag AqgHAT # A eE 0 7 ST Fd 6 T ST i TT07T 0t
o ;

ST ITh ATELAAT 7 AL Ih ATTHAH T T 3F Al ITLTT (3) o ref ar<ra 04/11/2025 Fr
‘T AW U (SReer)” | 04/11/2025 1 “Arewad (FaT)” @i | Sehrfera B o ;

SR FETH TTTERTLT &l €T 3-TT o dgd 1AL AT 917 g &, Tore 9% o= famam 1w 2 &iie s9er

3T = T Raee fBFar T,

S | AT o 3h STTAHIH il 12T 39 il STLTT (1) F AT H, Fwa T TR Il SqAT
fe s fe;

1997 GI/2026 )
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qq: T, Feal T LRI, TAT TR 67 Ih AIE ITH g7 1 9T 3 Ih ATA =TT AT 91T 39
T STETT (1) BT T&T TTRRAT T TANT Fd g0, Tg TT0T F2dT & o6 36 AT | [Aag i F7 @i
TS % oI st 3T ST =Ry
ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F L0 | T =TT Fl g o6
TH ATIGEAT o TSI § TR T, I ATLAT | AT JH T Aee a1t & G grae arcdieds &9 9
Feal T geae § Afgd gr Srust |

HETE ¥ & Trrre forer § diafthes g & .t 20,75 & ©7.H1.29.125 3 o sroter &t sty aett
AT G qaT §3=T Tga fHaem|

ST T ATH. HgIY

fSrer 1 9 TR

®AE || T e
g&qT

S T T

Tt it e

LR ERT]
(FFIX H)

IR VATEEE
FfRaT T T

1 2

5

AT T ATH: GTATIL

T T ATH: TS

1 10 TRt

0.706

TS I ATHI= AT
EEMIES

2 11 <y

0.375

AT STATHRTTT
ERGIEII

3 12 T

0.352

gh=w I aTeT
TRTIS I,
STASTRTET STTNTTSIT
e, |TE fade
TN, &S
IERIERICIE]
12/1 Part

4 12 Ty

0.025

T T AL
12/2 Part

5 18 Teht

0.006

LT AT ECFT
ar. for. (2¢/3/%
), T

ST TR SETE AT
(2¢/3/a )

18/3 Part
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6

3 TR

araTT (st
+ TR )

FofT +F
+OSIa+aTETd

0.905

LA ST died,
TR Femeft T
IF TR Feft
MEIRSIRIME
e o, AR
ATSHTEd TS,
IESREICIEIE]
T TEHL
3/A/27 Part

3 TR

araTT (st
+ TR )

FHT T
+OSIa+aETd

0.441

atar Hffea
SredTaTe, ferrrRT
T TS
3/A/34 Part

3 TR

araTT (st
+ TR )

FHT + T
+OSIa+aETd

0.2675

AT FEAT ATET,
g9 A&H HLET,
g e
e, ggar a
s = s
AT T &

(331/31/31/9 THY),

HET LA T T,

ST T AET,

TR T T AET,
H[eT LT TIIAT,
fomer AmTer ATy

(331/34/31/2 THY)
3/AI35 Part

3 TR

araTT (st
+ TTEHNET)

+qSa+aaETd

0.69

TTET ATDF AT,
ST ATDF, ATH,
FIAATT ATDH
are, greft &g A,
HATST g AT, HaLT
TTS] AT, Tt S




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

T, B S AT,
FTHA ST AT, AT
ST AT
(3F/=%/31/9 ),
AT ST Eshe
RFT Fhead for. a%
<1501, sEuEw
T 3T/ /32
T, Tred THEE
Teadd, qETe
AR qeade
(3%/3%/31/3 )
3/E/26 Part

10

3 Tt

TraTer (s
+ TR )

FofT +eF
+IE I +aaETd

2.396

HETRTY 9TE a7
T (3F/ %4 /3T/9
) (3F/ /AR
)
(3F/¥ /3T 2/3/ 9
)

(3F/ S/ 2R
), (et
GTARTL i~ TTET
RIEEIE I
AL AT, FILAATT
ATDE A9 g
AT AT TLLETH
AT ATH,3TY
g ard, =T
TS SiaY , AHETs
TS 2T BTeftETe

JTDF T4 ) T
TS LT,
T T
AT, T
TS ST,

EEUREFEIE]
AT, SIS
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HILT T TSIA . AHTYTL

BIEEIEICIE
TEATEA TATEH
qTaTAT

(3¢ /3 /a8
RED))

3/C/45 Part

11

9 TRt

0.626

ST TR
TTHTRITT aLTE T

9/1 Part

12

9 Tt

0.092

S AN

9/2 Part

T T ATH: STTEAT TF TGS

13

77 T

ERIREEIE]

0.2913

HETCHT TS

T, AHHRT
ety femmaa
77/1 Part

14

77 T

ERIREEIE]

0.0788

AT TR S

77/2 Part

15

77 T

ERLRREE

0.0759

EURCIRISIGRIEE
77/4 Part

16

77 T

ERLREEIE]

0.139

gATSIT AT as,
IERIRER-FAEE]
TTaS, FHATAAT T
AT, THAT HT
fires

77/5 Part

17

77 T

ERLREEIE]

0.0182

TRITETS JaTeE
ATBT, TEHTUT fage
TTae, e Jer
AT, T faga

. o
as, Al 1dg

NIEKE]

7717 Part
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18

78 v

KEil

ERIREEIE]

0.0186

ESIEELEG]
IEREREE]
78/2 Part

19

78 v

ERIREEIE]

0.4494

USIGRRAG
EICEL
78/3 Part

20

78 v

ERIREEIE]

0.0166

ARt et
fereraaa
78/5 Part

21

78 v

ERIREEIE]

0.0636

TH T A, AT
IESRUEEAGIEIE
HGLEATASICES
RESINEERSICES
qf=e f2F as
78/6 Part

22

78 Ty

T+t

0.2056

gATSI HgTad Tae,
[ERIRERFIEC]
UEE

78/7 Part

23

78 Ty

ERLRREE

0.1422

USIGRRAE R E
EICEL
78/8 Part

24

78 v

ERLREEIE]

0.7812

AT FTAATT
TTae, "HgTed
EREIRRICES
ATHGT FITAATT
UIEE]

78/9 Part

25

78 Tt

ERIREEIE]

0.006

AT AT AT
78/10 Part

26

78 Tt

ERIREEIE]

0.1437

IEGIR GRS

78/31/A Part




[$TRT [I—=vE 3(ii)] T T TSI © T 7

27 78 T EEl FUT +T=TT 0.052||FZTeHT TSheTT
RIGIREAS
78/31/B Part
28 REU GECARL} REU 0.78|[FT=TT (74T )
River
Total 10.1436

[WT. T. NHAI/LA/GREENFIELD/NH/2022/3D1 ]
9 fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1433(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4727 Dated:17/10/2025 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning/six-laning, etc.), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 20.75 to Km. 29.125 in the district of RAIGAD in the state of
MAHARASHTRA

And whereas the substance of the said notification has been published in “The Indian Express” dated
04/11/2025 , “Lokmat” dated 04/11/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield Highway
in the stretch of land from Km. 20.75 to Km. 29.125 in the district of RAIGAD in the state of MAHARASHTRA

State: MAHARASHTRA ||District: RAIGAD |
SI. No. Survey/Plot Type of Land Nature of Land Area|| Name of Land
Number (in Hectares)[| Owner/Interested
Person
L 1 | 2 | 3 | 4 | 5 I 6 |

[Taluk: Khalapur |
|Vi||age: Sainagar |

1 10 Part Government Gothan Gram 0.706|(Gothan Gut Gram
Panchyayat Panchayat Wadgaon
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11 Part

Private

Barren

0.375

Gopal Jugalkishor
Barasiya

12 Part

Private

Barren

0.352

Harichandra alias
Bala Bhagoji Patil,
Jaiprakash Bhagoji
Patil, Sai Vinod Patil,
Gurunath Vinod Patil
12/1 Part

12 Part

Private

Barren

0.025

Rashmi Bhushan
Chaudhary
12/2 Part

18 Part

Private

Barren

0.006

Mayuresh Logistics
Pvt. Ltd.(18/3/A
Part), Gopal
Jugalkishor Barasiya
(18/3/B Part)

18/3 Part

3 Part

Common (Private
+ Government)

Agriculture + Non-
Agriculture+
Barren +Forest

0.905

Saurabh Joma
Tandel, Gokar
Karmashi Patel urf
Gokar Karmashi
Rawariya, Ganesh
Gangadhar Ghuge,
Rohit Bhausaheb
Dangde, Dinesh
Kantilal Kankria,
Makrand Achyut
Potbhare

3/A/27 Part

3 Part

Common (Private
+ Government)

Agriculture + Non-
Agriculture+
Barren +Forest

0.441

Sarita Shrinivas
Jellawar, Priyanka
Siddharth Tambe,
Bunty Ramrao
Rathod

3/A/34 Part

3 Part

Common (Private
+ Government)

Agriculture + Non-
Agriculture+
Barren +Forest

0.2675

Somi Laxman
Nirguda, Mahesh
Laxman Nirguda,
Harishchandra
Laxman Nirguda,
Mother of Mahesh
and Harishchandra —
A.Pa.K Somi
Laxman Nirguda
(3A/35/A/1 Part),
Manda Tukaram
Bhala, Janaki Ram
Niraguda, Maruti
Ram Niraguda,
Manjula Suresh
Pardhi, Vimal
Nagesh Wagh
(3AJ35/A/2 Part)
3/A/35 Part

3 Part

Common (Private
+ Government)

Agriculture + Non-
Agriculture+
Barren +Forest

0.69

Ragho Valku Wagh,
Damu Valku Wagh,
Kashinath Valku
Wagh, Hashi Lahu

Wagh, Mangesh
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HILT =T TSI AT

Lahu Wagh, Sundari
Raju Chaudhary,
Radhi Jaitu Wagh,
Chhagan Jaitu Wagh,
Vaman Jaitu Wagh,
Nana Jaitu Wagh
(3E/26/A/1 Part)
Morteo Transfret
Reefer Containers
Ltd., through D.G.M.
Arunchandra Ghosh
(3E/26/A/2 Part),
Mohan Ramchandra
Patwardhan, Suhas
Ramchandra
Patwardhan
(3E/26/A/3 Part)
3/E/26 Part

10

3 Part

Common (Private
+ Government)

Agriculture + Non-
Agriculture+
Barren +Forest

2.396

Maharashtra
Government Forest
Account (3C/45/A/1
Part) (3C/45/A/2
Part) (3C/45/A/3/A/1
Part) (3C/45/A/3/B/2
Part), (Tribal
Account Holders :-
Ragho Valku Wagh,
Jaitu Valku Wagh,
Kashinath Valku
Wagh, Lahu Valku
Wagh, Parshuram
Valku Wagh, Damu
Valku Wagh, Chima
Dhau Thombre,
Bhagibai Dhau
Thakur, Hashibai
Valku Wagh)
Prafulla Rajeshwar
Agarwal, Sushant
Rajeshwar Agarwal,
Pranav Rajeshwar
Agarwal, Devesh
Mitthanlal Agarwal,
Aziz Ismail
Dhariwala, Ismail
Ibrahim Dhariwala
(3C/45/A/3/B/1 Part)
3/C/45 Part

11

9 Part

Private

Barren

0.626

Jugalkishor
Ramkishan Barasiya
9/1 Part

12

9 Part

Private

Barren

0.092

Ankit Virendra Jain,
Ruchi Jain Hansoge
9/2 Part

|Vi||age: J

ambhiwali Tarfe Wa

nkhal

13

77 Part

Private

Agriculture+Barren

0.2913

Mahatma Education
Society, Omkar Dilip
Khismatrao,

77/1 Part
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14

77 Part

Private

Agriculture+Barren

0.0788

Purva Parimal
Bhunje
77/2 Part

15

77 Part

Private

Agriculture+Barren

0.0759

Kashinath Janu
Gawade
77/4 Part

16

77 Part

Private

Agriculture+Barren

0.139

Dhanaji Mahadev
Gawade, Vinayak
Mahadev Gawade,
Kamalavati Ganu
Bhoir, Yamuna
Keshav Pingale
7715 Part

17

77 Part

Private

Agriculture+Barren

0.0182

Gangabai Sadashiv
Mali, Rukhmini
Vitthal Gawade,
Nisha Naresh
Bhusari, Nathuram
Vitthal Gawade,
Ananta Vitthal
Gawade

7717 Part

18

78 Part

Private

Agriculture+Barren

0.0186

Dilip Ganpat
Khismatrao
78/2 Part

19

78 Part

Private

Agriculture+Barren

0.4494

Gajanan Ramchandra
Chaudhary
78/3 Part

20

78 Part

Private

Agriculture+Barren

0.0166

Omkar Dilip
Khismatrao
78/5 Part

21

78 Part

Private

Agriculture+Barren

0.0636

Ram Nathu Gawade,
Sugandha Hiru
Gawade, Sonali
Mahendra Kondilkar,
Sunil Hiru Gawade,
Rajaram Nathu
Gawade, Sachin Hiru
Gawade

78/6 Part

22

78 Part

Private

Agriculture+Barren

0.2056

Dhanaji Mahadev
Gawade, Vinayak
Mahadev Gawade
78/7 Part

23

78 Part

Private

Agriculture+Barren

0.1422

Gajanan Ramchandra
Chaudhary,
78/8 Part

24

78 Part

Private

Agriculture+Barren

0.7812

Santosh Kashinath
Gawade, Mahadev
Kashinath Gawade,
Namdev Kashinath
Gawade
78/9 Part

25

78 Part

Private

Agriculture+Barren

0.006

Anant Janardan
Gawade,
78/10 Part
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26

78 Part

Private

Agriculture+Barren 0.1437||Priti Kumari
78/31/A Part

27

78 Part

Private

Agriculture+Barren 0.052(|Mahatma Education
Society
78/31/B Part

28

River

Government

River 0.78||Government (River)
River

Total| 10.1436|| |

[F. No. NHAI/LA/GREENFIELD/NH/2022/3D1]
SHAIKH AMINKHAN, Director
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